
CP NO. 26(ND)12016 
RT No.1412016 

Rajesh Gupta ... Petitioner 

Versus. 

MIS Garg International Pvt. Ltd. & Ors. . . . Respondents 

Present: Ms. Surekha Thukral, Advocate for petitioner. 
None for respondents. 

Adjournment is requested on behalf of the petitioner for arguments 

as Mr. Rajansh Thukral, Advocate was unable to come. Post the matter to 

29.1 1.201 6 for arguments. 

Member (Judicial) 

Ma (Deepa Krishan) keL 
Merr~ ber(Technica1) 

Novemb,er 09,201 6 

saini 


